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The  tralning shal l  b e  conducted at the 
Cont rac to r ' s  p r e m i s e s  a n d  a l l  
a r rangements  for c o m p u t e r  hardware ,  
sof tware,  c lass-room, furn i ture,  faculty 
teaching-aids and course materials shall 
be made by the contractors. 

The  t ra in ing  sha l l  b e  p rov ided  by  the 
c o n t r a c t o r  a t  C i rc le /D is t r i c t /SSA 
Headquarters either at his existing training 
centres or by opening new training centres 
for the purpose. 

T h e  c o n t r a c t o r  s h a l l  m a k e  ava i lab le  
n e c e s s a r y  in f ras t ruc tu re  at t h e  n e w  
l o c a t i o n s  of t ra in ing  c e n t r e s  i n  each  
Telecom circle/District within 3 months from 
the date of receipt of intimation from CGMs 
for opening the training centres. 

The  con t rac to rs  sha l l  p rov ide  t r a ~ n i n g  
course materials to ~ndiv idual  tralnees tor 
their personal use free of cost.  

The contractors shall complete the tralning 
of the target popuiat~on by 31 03.1997. 

Development  o f  Non-Convent ional  
Energy  Source8 

53 PROF RASA SlNGH RAWAT Wil l  the 
PRIME MINISTER be pleased to state 

( a )  the priorities set up by the new Government 
f o ~  d e v e l o p m e n t  of N o n - C o n v e n t ~ o n a l  E n e r g y  
Sources. 

(b) whether the Government have conducted any 
survey  t o  find ou t  the  ways  l o  e n h a n c e  ~ t s  
development, 

i c )  if so,  the details thereof and the quantum of 
enelgy hkeiy to be generated as a result thereof, 

( d )  !he details of Non-Conven t tona l  Energy  
Sources In Rajasthan and the names of varlous 
companles wlth whom agreements have been stgned 
for generating energy from these sources and the 
countr~es to whlch these companles belong to ,  and 

(9 )  the time by whlch these projects are likely to 
be made operatwe and the target flxed tor generating 
power' 

THE MINISTER OF STATE IN THE MINISTRY OF 
POWER AND MINISTER OF STATE IN THE MINISTRY 
OF NON-CONVENTIONAL ENERGY SOURCES (DR 
S VENUGOPALACHARI) (a)  The new Government 
IS g i v ing  h l g h  p r lo r l t y  to  the  deve lopment  a n d  
utlllsatlon of non.convent~onal source ot energy The 
programmes for harnessing of decentrallsed energy 
solrrces and grid-connected power will be vigorously 
implemented 

(b) As per recommendations of experts and as a 
result of Interaction in  conferences arid workshops, 

schemes for developrnent of va r ious  renewab le  
e n e r g y  sys tems w ~ t h  a c o m b i n a t ~ o n  of c a p l t a l  
subsidies and interest subsidies have been evolved 
to  p romote  deve lopoment  of renewab le  energy  
sources The Government propose to intensify the 
efforts so that the full potential in varlous sectors 1s 
realised at the earliest. 

(c) As a result of the promotional efforts of the 
Central and State Government, it IS expected that 
about 1400 MW of grld-connected renewable energy 
capacity will be created by the end of the 8th Plan 
in addition to large coverage of decentrallsed energy 
systems. 

(d)  and (9 ) .  In additlon to harnessing of varlous 
renewable energy systems, in vlew of hlgh-level c f  
solar ~ n s o l a t ~ o n ,  the Government of Rajasthan mvlted 
proposals for settlng up of solar energy projects 
Based  on  the a p p l i c a t ~ o n s  received, t h e  S ta te  
Government has issued letters of Intent to  three 
c o m p a n i e s ,  name ly .  A m o c o  E n r o n  P o ~ e v  
D e v e l o p m e n t  Corporation o f  U S A  E n e r g e n  
lnternat~onal of Sri Lanka and Sun Source I n d ~ a  i t d  
Ahmedabad India for sett lng up  of so!ar energy 
b a s e d  power p ro jec ts  The  th ree  p ro jec ts  are 
expected to have an eventual capacity o! 50 MW, 
200 MW and 50 MW respectively As per the let!er 
of Intent, the f ~ r s t  set of systems wtth a small capac~!y 
of 0 25 MW 1s expected to b e  c o ~ ~ l s s ~ o n e d  b y  
December 1996 

Central ly Sponsored  Heal th  S c h e m e r  

54 SHRl  R B RAI  Wil l  the  Min ls te!  c '  
HEALTH AND FAMILY WELFARE be pieased to stale 

( a )  the  d e t a ~ l s  o f  hea l th  re la ted  S c h e ~ e s  
sponsored by the Un13n Government and 

( b )  ach~evements made so far  In this regard 
s c h e m e w s e 7  

THE MINISTEE OF STATE OF THE M!NISTEV 
OF HEALTH AND FAMILY WELFARE iSHRi  SALEEV 
IOBAL SHERVANI) (a )  and (b )  The de:ai!s of F a  :. 
Centrally Sponsored Schemes being ircpIernen!ej 
In the States.'UTs and ach~evements made In resre:! 
of these schemes are glven enclosed as stale">eq.: 

STATEMENT 

Achievements under Mamr Cent*,? , S; .--.<:. : : 
Schemes tor the Country -,: '.L:;.k :;I: 

,--- - - A  . . . - -. .- .... . 

S No Name of the Scheme : ?$5-9F 
, ~ : r ' . ~e~en-p ' * ' '  

-.----.--. -. , , . - 
1 2 3 

-- ---. -2-- . - -  L . . - -  .. 

1 Nat ional  Malaria E r a d ~ c a t i o n  Programme 
(NMEP) 

(I !  NO 01 p o s ~ t ~ v e  cases '3 e: .,..- 
detected and treated 
.- . , , . . .,. . . .. . , . ..-. 


